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shall £e the members. It shows that 
against 48 total membership, 24 mem
bers would be specifically belonging 
to the various fields of cultural acti
vities. Out of the remaining 24, 15 
memters are to be nominated by the 
S^ate Governments and 5 members 
are to be nominated by the Govern
ment of India. Normally, these per
sons am also known in the various 
fields 6* cultural activities or are 
associated with the working of cul
tural organisation*. The Chairman, 
the Financial Adviser and one repre
sentative each of the Ministry of In
formation and Broadcasting and 
Education are the remaining 4 mem
bers The Akademi has not been 
fully constituted just now

The new Executive Board is yet to 
be constituted but the rules of the 
Akademi provide that the Board shall 
consist of 14 members, 9 persons 
would be elected fby the General 
Council, 2 persons would be nominat
ed by the Government otf India from 
among their nominees on the General 
Council and the representative of the 
Ministry of Education The remain
ing 3 would be the Chairman, Vice- 
chairman and the Financial Adviser. 
The Vice-Chairman again is a person 
who is elected by the General Coun
cil from among its members The 
membership of the Executive Board 
is comprised primarily of non-offi
cials The Government of India has 
to nominate only two persons on the 
Board. It may be mentioned that fee 
Khosla Review Committee on Na
tional Akademiea has recoiiirtiended 
an executive board consisting of 8 
persons, of whom 5 persons may fee 
elected by the General Council and 
the remaining 4 would be the Chair- 
man, Vice-Chairman and Financial 
Adviser and the representative of the 
Ministry of Culture

rnm K  P. a  Mienon is *he Chair- 
taM. Hie ‘VtaKChiirft&n is jrtft *0 
be «2ecftod.

According to thf procedure o f the 
Akademi, Dhe recommendations of 
C$urirsnen of State Akademiea along- 
with recommendations members 
of the General Council for awards are 
considered by panels of experts and 
the awards are made with the appro
val of Executive Board and General 
Council

As regards grants, the recommen
dations of the State Akademies are 
considered Iby the Grants Committee 
and the grants are sanctioned with 
the approval of the Executive Board

Target of oilseeds during Fourth Plan
and its estimate for Fifth Plan

* m  SHRI D B CHANDRA
GOWDA Will the Minister of AGRI
CULTURE be pleased to state*

(a) the targets fixed for production
of oilfceeds during the Fourth Five
Year Plan and the progress of
achievements regarding the targets, 
and

(b) the estimate off requirements 
of oilseeds m the Fifth Five Year 
Plan and the steps taken by Govern
ment in this regafd?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P SHINDE)
(a) A statement is laid on the Table 
of the Sabha.

(b) The Study Group on the Deve
lopment of oilseeds ip the Fifth Five 
Year Plan hm  estimated the require
ments of oilseeds at 13 5 fcnilUon 
tonhes by the end of fifth Plan This 
requirement is proposed to be met 
by raising production of cultivated 
oilseeds and exploitation of 4>ther 
sources, like, cottonseed, rice bran 
and oilseeds of tree origin.

» Statement

the i )W ^ ^ 6n ^ t e t s  of
fljctea^br^teh yett of the tfourfh itve
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Year Plan as also the actual 'produc
tion achieved upto 1971-72 are indi
cated below:—

(Million tonnes)

Year Target Achieve
ments

1969-70 . 8-5 7*73
1970-71 • 9*0 9*26

1971-72 • 9*5 8-27

1972-73 • 9*7 Not
avilable

1973-74 • 10'S Do.

Location of Sanctuaries
*199 SHRI D. P. JADEJA. Will the 

Minister of AGRICULTURE be 
pleased to state:

(a) the number and locations of 
sanctuaries in the country existing 
and proposed for the preservation of
(i) Black Buck, (il) Chmkara, and 
(m) Great Indian Bustard; and

(b) the approximate present num
ber of the afbove-mentioned breeds?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(PROF. SHER SINGH): (a) and (b).
The information is being collected 
from the State Governments and will 
be laid on the table of the Sa^a in 
due course.

fthosla Committee report on working 
of Akademis

*200. SHRI SHANKAR t)AYAL 
SINGH:

SHRI C. K. CHANDRAPPAN:

Will the Minister of EDUCATION? 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether Government have re
ceived the fthosia Committee report 
&jg&d£rig working of the Akadfemis;

(b) if so, the itoain freoozomfet&a- 
tions rtiade t&erem; and

(c) the action proposed to be taken 
by Government in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE 
(SHRI D. P. YADAV). (a) Yes, Sir.

(b) Summary of Conclusions and 
recommendations of the Committee 
is given m Chapter Seven of the Re
port, copies of which were laid on 
tihe Table of the House on the 2nd 
September, 1972.

(e) Copies of the Report have been 
sent to the Akademies for their 
views. Decisions will be taken after 
receipt of the views by Government.
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